B
SLP(Crl.)No. 3484 OF 2001

| TEM No. 30 Court No. 10 SECTION I I A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 3484/2001

(From the judgenent and order dated 23/01/2001 in CRLA 528/96

of The HI GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

SHAMSHER SI NGH @ SHERA Petitioner (s)
VERSUS

STATE OF HARYANA Respondent (s)

( Wth Ofice Report )

Date : 14/12/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE U. C. BANERJEE
HON BLE MR JUSTI CE Y. K. SABHARWAL

Mahendra Anand, Sr. Adv.
Gargi Khanna, Adv.
Lalit Khanna, Adv.

Vi dya Dhar Gaur, Adv.

For Petitioner (s)

SSES

For Respondent (s)

J. P. Dhanda, Adv.
. K. P. Si ngh, Adv.

D. S. Nagar, Adv.

===

UPON hearing counsel the Court nade the foll ow ng

ORDER
.......... I L N |
SP2
Let the natter appear on 07.01.2002.
SP1

(K. K. Chaw a) (D. D. Jindal)
Court Master Assi stant Regi strar



